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Investment in Public Sector in
Rajasthan

4822, 8hri S, K. Tapuriah' Will the

Minister of Planning be pleased to
state-

(a) the amount invested jp the puo-
he sector 1n Rajasthan, and

(b) ity proportion top the all-India
average with regard to investments in
othe- States?

The Minister of Planning, Petrolenm
and Chemicals and Boclal Welfare
(Shri Amoka Mebta): (a) and (b). The
Per capita expenditure under three
Five Year Plans 1n Rajasthan amount-
ed to Rs 184 aganst all India average
per capita expenditure of Rs 175.

Financial Assistance to Rajasthan

4523, ghri 8, K. Taper - the
Mituster of Pinamce be pleased to
state the tota] amount of financial as-
sutance (loan, subsidy etc.) given to
the Rajasthan State so far, Plan-wise
and the assistance proposed to be given
in the Fourth Plan?

Morarji
Desal): The tota] amouni of financal
asmstance sanctioned to Rajasthan
State for the Furst, Second and Third
Plan was of the order of Rs 60 crores,
Rs 5% crores and Rs 162 crores res-
pectively

Tne Cintral 4ssistance for the
Fourlh Plan has not yet been finahised
However, for the year 1966-67 Ceatiul
assistance to the exteni of Rs 4054
crores was given, for 1067-68, an
amount of Rs 39 crores hag been
agreed to

Roag Rollers Deal

4821 Bhri Eswara Reddy: Will the
Minister of Works, Housing and Sup
v be pleased o state

(a) whether Central Bureau of In-
vestigation had been asked to investi-
gate 1ntg the varioug allegations m
connection with the supply of road
rollers by the United Provinces Com
mercial Corporation,

(b) whether the CBI hag com-
Pleted its investigation gnd submitted
any report to Gevernment,

(¢) 1if so, the findings thereof, and
(d) the action taken thereon?

The Deputy Minister i the Minis-
try of Works, Housing and Supply
(Shri Iqbal Singh): (a) Yes, Sir

(b) No, Sur,

(c) and (d) Do not arise in view of
(b) above.

Agencies for Distribution of Ol in the
Private Sector

4825, Shri K. Lakkappa:
Shri A. Sreedharan:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether Government have lmd
down definite guide-lines in regard to
the granting of Agencies for distribu-
tion of peroleum and allied products
produced 1n the public gector,





